In The Central Administrati e Tribunal, Jaipur Bench, Jaipur
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R.L.Gera Vemu; U.0.1, & Ors.

Date of Order l Orders

23.4.,93 Mr. Virsndra Lodha; Counssl for the petitionsr.

Mr. }.D.Shzrma, Counsel for tha respondsents.
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Heard. Thz la2ztnod counzel fav tha respaondents

dags nok have eny chjechion ka Lhis M,P, being

allownd, However, this M,P, for rsaitcration of
DA, 569/30, which (& dismissed in dsfault

23.3.93;13 allowsed znd the aforas:
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restorad o its original poszition. The B.A. be
listzd for admission nn 18,5,1993. T 2 M.P,
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gd of acccrdinaly. (24[n)bd
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